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SECOND REPORT 
 

(Presented on 29.04.2015) 
 
 

 The Chairperson of the Committee on Absence of Members 
from the Sittings of the House, having been authorised by the 
Committee to present the Report on their behalf, present this 
Second Report. 
 
2. The Committee held a sitting on the 28th April, 2015. 
 
3. The Committee considered applications for leave of absence 
from eight members. The details of these applications and 
recommendations of the Committee are given in the Appendix. 
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APPENDIX 
 

(vide para 3 of the Report)  
 

Sl. 

No. 

Name of Member who had 

applied for leave of absence 

Period for which 

leave applied 

Reason for leave Period for 

which leave of 
absence 

recommended 

by the 

Committee 

1.  Dr. Banshilal Mahto 

 

08.12.2014 to 

23.12.2014 
Total=16 days 

Elections in the 

Constituency 

08.12.2014 to 

23.12.2014 
Total=16 days 

 

2.  Shri Lakhan Lal Sahu 08.12.2014 to 

23.12.2014 

Total=16 days 

Elections in the 

Constituency 

08.12.2014 to 

23.12.2014 

Total=16 days 

 

3. Ms. Mehbooba Mufti 24.11.2014  

to 
19.12.2014 

=26 days 

Elections in the 

Constituency 

24.11.2014  

to 
19.12.2014 

=26 days 

 

4. Shri Udayanraje Pratapsingh 

Bhonsle 

24.11.2014 to 

23.12.2014 

Total=30 days 
 

Self Illness 24.11.2014 to 

23.12.2014 

Total=30 days 
 

5. Dr. Heena Vijaykumar Gavit 

 

23.02.2015 

to 

20.03.2015 

Total = 26 days 

Illness in the family 23.02.2015 

to 

20.03.2015 

Total = 26 days 

 

6. Shri Shibu Soren 24.11.2014 

to 
23.12.2014 

Total = 30 days 

 

Self-illness 24.11.2014 

to 
23.12.2014 

Total = 30 days 

 

7. Shri Rama Chandra Hansdah 24.11.2014 

to 

23.12.2014 
=30 days 

and 

23.02.2015 

to 

19.03.2015 

= 25 days 
Total = 55 days 

 

Under Judicial 

Custody 

24.11.2014 

to 

23.12.2014 
=30 days 

and 

23.02.2015 

to 

19.03.2015 

= 25 days 
Total = 55 days 

 

8. Shri Ashok Kumar Dohrey 08.12.2014 

to  

23.12.2014 

=16 days 
and 

23.02.2015 

to 

20.03.2015 

=26 days 

Total = 42 days 
 

Self-illness 08.12.2014 

to  

23.12.2014 

=16 days 
and 

23.02.2015 

to 

20.03.2015 

=26 days 

Total = 42 days 
 

 


